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meal to meet the Joint Chill Controller of 
Import. and Exportl and Iwo and half mo· 
ntbl 10 let even ICknowledllDentl for appli. 
cation. submitted; and 

(c) Ihe Iteps Government propose to 
tlke to make Ihe 101 or the rum producen 
a lillie easier seeinl thaI our films earn for. 
elln excbanp wortb crore' of rupen ever, 
year? 

THE DEPUTY MINISTER IN THE 
MINISTR Y OF FORBIGN TRADE (SHRI 
RAM SEWAK): (a) No. Sir. There are 
no delays in inuinl release orden for raw 
films by tbe Joint Chief Controller of Impo· 
rts and Exports. Bomba, wbere the applica· 
tion il complete in all relpecls. Recently. 
however, release orden in some a ~ had 
been held up pendinR enquiries inlo Ihe 
alleled abuse of imported stock by cerlain 
film produce ... 

No direct imporl Iicencel for raw film 
are issued to Ibe film indullry. 

(b) No, Sir. Generally, Ibere are no 
lucb delays. 

(c) Applications for release order. in 
"Ipeel of raw fIlml are forwarded 10 Ihe 
JOinl Cbief Conlroller of Imporls and Expo. 
rll by Ihe Sleerini Committee consistinl of 
tbe member. of Ihe industry. In order to 
reduce Ihe delay. in tbe IranI of release 
orden relulllni from incomplete appllcatio. 
ns. a procedure has been introduced tbat 
tbe Steerlnl Committee will forward ani, 
luch applications to tbe Joint Chief. Contr· 
oller of Import. and Export., Bombay as 
are complete In all r.peets. 

Esport 01 T .. 

1402. SHRI BABURAO PATEL : 
Will Ihe Minister of FOREIGN TRADE be 
pleased 10 1IIIe : 

(a) our annual tea exportl in kllo.ra· 
m, and rupee value durinl tbe last tbree 
yean; 

(b) wbetber tea exporll bave fallen 
becaule of our withdrawal from the Inter. 
aational Tea Expansion Board and If not, 
the elllel realODl for tbe faUln exportsi 

(c) the reasonl wby C.,lon h .. bea-
ten us aad become tbe billest exporler of 
tea; and 

(d) whelher il is a facl tbal foreiln 
capital from lea planlalions il beinl wilh· 
drawn and if 10, bow much and from what 
are .. ? 

THE DEPUTY MINISTER 'IN THE 
MINISTR Y OF FOREIGN TRADE (SHRl 
RAM SEWAK) : (a) Quantity and value 
of tea exported from India during 1967, 
1968 and 1969 are as under :-

~  Qty. (III mil. Value (III R .•• 
Kg •. ) .,ore· ) 

1'167 213 fi8 18904 
1968 208.44 H6.48 
1969 176.73 130.27 

(b) Tbe reasons for fall in exports are 
the declininl prices of tea in the Internali. 
onal market, newer countries cominl into 
tbe export market and a fast rising domestic 
market in India aifectinl the export availa· 
bility and prices as compared to Ibose in 
olber markell. 

(c) Thougb Ceylon is a small counlr, 
and produces only aboul 220 10 225 mn. 
kllS. of tea al alainst about 400 mn. kgl. 
produced in India. Ceylon bas a smaIJ po. 
pulation with a domestic consumption of 
only aboul 18 10 20 mn. kgl. alainst about 
200 mn. kgs. consumed in India. Ceylon 
therefore ha. to sell most of the teal produ-
ced by her to roreip counlries at whatever 
prices Ibe may obtain. Tbis II tbe main rea-
son "hy Ceylon hal. In recenl yean. surpa-
lied India in exporl perrormance. Her unit 
values .re lower. 

(d) A f." sterllnl companies haWi 
bee.tI sellinl tea eslates malnl, Ihe unecono-
mic eslales to Indian buyen. Tbese areal 
are mOltly from West Ben III and Assam 
aRas. The sale proceed I or lea planlationl 
repatriation of whicb was approved by G0-
vernment durinllbe period 1\165 to 1968 are 
as under :-

1965 
1966 
1967 
1968 

Sal. d~ (FIg. III laklu) 

59.70 
8\1.20 
Nil 
98.12 




